193 Written Answers AGRAHAYANA 18, 1902 (SAKA) Written Answers 194

(c) The following awardg are pro-
vosed to be given:—

-

-

FfEATURES:
Best Film Golden Peacock
Best Director . . Silver Peacock

Best Actor Silver Peacock

Best Actress Silver Pcacock

Special Jury Prize Silver Peacock
SHORTS:
Beet Films . . Golden Pracock

Silver Peacock.{Op-

Special Jury Prize |
tienal).

Fhe films entered in the Festival will
not be released for public ghow in the
rountry, as India’g International Film
¥estival ig held under International
Regulations which lay dowp that g
ilm cannot be screened more than
three times' and that no film will be
shown outside the city where the fes-
‘ival is organised.

Policy for Distribution of Diesel

3089. SHRI SHIV KUMAR SINGH
FTHAKUR: Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state:

ta) whether the attention of Gov-
+inment has been drawn to a news-
‘temn appearing in the “Indian Ex-
vress” dateq 12th November, 1980
<nder the caption “Lack of uniform
Jdiesel policy createg chaos”;

ib) if so, the reasong for not issuing
. uniform policy guiding the State
Governments for proper distribution
o diesel; -

‘¢) the names of the Stateg which
ure hard hit as a result of shortage of
Qiesel anq other oils and the gteps
oeing taken to jmprove the position;
Ang

(d) whethey Government are consi-
dering to revise their policy for dis-
tribution o diesel to the State Gov-

3041 LS—7,

ernments, if so, the detailg thereof ang
it not, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C, SETHI): (a) Yes, Sir.

(b) Thig Ministry makes the over-
all monthly allocation of High Speed
Diesel (HSD) oil to the Stateg and
Union Territories. This allocation is
split up by the State Governments
between the different sectors consum-
ing HSD like agriculture, ~“transport,
indusiry, etc. based on the priorities
drawn up by the State Government
for different uses of diesel depending
upon the requirements which vary
from State to State. Thig Ministry has
adviseq the State Governments and
Union Territory Administrationg to
regulate the sale and Distribution of
diesel in such a manner as to ensure
proper ang equitable distribution of
the product to the various priority sec-
tors. Issue of diesel to vehicles plying
on inter-State routes is regulated by
the rules and orders so framed by the
State Governments, Depending upon
the size of the State and the number
of such vehicles passing through a
State, the quantum of diesel issued to
such vehicles differs,

(¢) The diesel demands in most of
the States, with the exception of the
States and Union Territories in the
North East region, have been by and
large fully met in recent months.
The availability of other petroleum
products of mass consumption is
generally satisfactory.

(d) Since the existing policy for
distribution of diesel is working satis-
factorily no revision thereof is consi-
dered necessary.

Setting up of Petro-Chemicalg Com-
plex in Vidarbha

3090. SHR! SHIV KUMAR SINGH
THAKUR: Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that a dele-
gation of Members of Parliament and
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State Legislators from Vidarbha region
of Maharashtra State submiited a
memorandum to the Prime Minister
recently for setting up Petro-Chemi-
cals Complex in Vidarbha, as reported
in the Indian Express dated 14th
October, 1980;

(b) if so, the details of the complex
to be get up together with its annual
production capacity, what petro-chemi-
cals will be produced, estimated ex-
penditure to be involved and when it
is expected to start production; and

(c) whether there is any such pro-
posal under the consideration of Gov-
ernment to set up a complex in Madhya
Pradesh also, if so, the details thereof
and if not, the reasons therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C. SETHI): (a) Yes, Sir.

(b) Govt. have decided in principle
to set-up a petro-chemical complex
viz., 3 gas cracker and itg down stream
units at Usar, South of Thal Vaishet
in Maharashtra. The details of the
complex are yet to be finalised.

(c) Govt. of Madhya Pradesh have
also submitted a proposal for setting
up an aromatics complex, which will
also be considered by the Site Selec-
tion Committee set up by the Govt. for
recommending suitable locations for
new aromatics projects.

SR FEAT T WY WA A AT

3091. oft wew fagrdy ATyt :
st aegaTcue wfem

FAT FIAT WIT AT T AF T
#; Fur 76 fF

(F) FATTERFT A 2 FF[AT
1980 F ‘T Wegda" W vy @ FT

-

wrT fasmar wmr & fog ¥ S9 ogEew
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FAFIR I g A ar €Y e
SO gEAr o A g oAk Y =
3T 2 free @ Raer I@ @ oAOA
g faedt & afes @@ ¥ famw
w7 gar §; W}

(@) afy &, @ 5@ a= ® f&=
T Ao aril FT SeAG §, W ST H A
IAF & qIe ¥ gEEFT #ar  gfatwar
g 2

AT AT AEIOT HATed ¥ 99 Halt
(=it T FEEn, qwo wEl) (F)
S g ‘R wRomEa ¥ o2 wEgEe
1980 & HIA HEFLU ¥ I GIAT F1AT-
g F FEFN 97 UF oG BIIT 47 |

(@) S5 o9 H MU W A
HET X § : (1) & WEgRw ¥R
USET GIAT Teq1_, 1980 HIT &
s dfgar (deras) weaRw, 1980
F Q¥ QIR &, 9@ gEAAT HEET
g T fFu o ge-aSEl & g Aty
FETETEAT F¥ I T foar @ oA,
(2) z7 fAst & S=a weamey &
g &1 Ifagsgaa #1 ya™ frar
™ AT, (3) 9@ gEar s@iEg
“gor gy’ 9T U A-EIET waed)-
o foefts feem ar ; (4) @@ g=mT
Frateg \fawl @ aefas  afafafat
F1 AT 57 FAT ¢ HIL TS AT HrEfey
& wigFTr wfedt & s-avas gfy-
Fricat & ®1 # FH FX R E; (5)
wg fraw f& gasR dgw @feg ar
W IACHF T & AEwTEl F
T AT L, GHIATCOET F wEq
YaTg § AEF §; WX (6) I guAv
FTETT T GERAAI FT AT ATHST
TE FIAT | IT AT FIAN BN FEHI
IO AT AT T AT H A1 g=urs
g ars T ¥





